JI TEM NO 24 REG STRAR COURT. 2 SECTI ON Xl

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR SUNI L THOVAS

Petition(s) for Special Leave to Appeal (G vil) No(s).34066-
34067/ 2009

HI NDUSTAN AERONAUTI CS LI M TED Petitioner(s)
VERSUS
KRI SHNA DULARI & ORS. Respondent (s)

(Wth appln(s) for c/delay in filing process fee and prayer for
interimrelief ))

Date: 22/09/2011 These Petitions were called on for hearing
t oday.

For Petitioner(s) M. N khil Nayyar, Adv.

For Respondent (s) M . Anurag Ki shore, adv.
M. Raj esh Kunmar, Adv.
M. @unnam Venkat eswara Rao , Adv

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Ld. counsel for respondent Nos. 2-4 have filed the
death certificate of respondent No.1l. Ld.counsel for
the petitioner submits that an application for bringing
on record the Lrs. are proposed to be filed. G anted
three weeks tine as a | ast chance for filing proper
appl i cation.

List the matter on 20.10.2011.

(Suni |l Thonas)
Regi strar
SB



